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objective of NBA is to achieve sustainable behavior change with provision of

sanitary facilities in entire communities in a phased saturation mode with "Nirmal

Grams' as outcomes. Under NBA, following steps have been adopted as way

forward:

iv.

Vi.

2221

Will

state:

A shift from motivating individual household toilet construction to
covering whole communities in a Gram Panchayat saturation mode for

holistic sanitation outcomes.

The scope of providing incentives for individual household latrine units
has been widened to cover all AFL households which belong to SCs,
STs, small and marginal farmers, landless labourers with homesteads,
physically challenged and women headed households along-with all BPL
households. Under NBA financial incentive for construction of toilets
has been raised for all eligible beneficiaries to Rs.4600/- from the earlier
amount of Rs.3200/-.under NBA. In addition up to Rs.4500/- can be
spent under Mahatma Gandhi National Rural Employment Guarantee
Scheme for construction of the toilet. Along-with beneficiary contribution
of Rs. 900/-, the total unit cost of toilet is now Rs. 10000/-.

More emphasis has been given on Information Education and
Communication (IEC) by earmarking 15% of the total outlay of district
projects for IEC activities. With a view to give thrust to a new
approach towards TEC, the Ministry has launched a Communication and
Advocacy Strategy (2012-2017).

Conjoint approach with National Rural Drinking Water Programme

(NRDWP) to ensure water availability for sanitation in Gram Panchayats.

Focused convergence of rural sanitation with associated Ministries including
Health, School Education, Women and Child Development with NBA.

Recasting component of Solid and Liquid Waste Management (SLWM)
to a project mode in convergence with MGNREGS.

Sanitation facilities in Gujarat

SHRI BHARATSINH PRABHATSINH PARMAR:

SHRI PARSHOTTAM KHODABHAI RUPALA:

SHRI MANSUKH L. MANDAVIYA:

the Minister of DRINKING WATER AND SANITATION be pleased to



Writien Answers to [18 March, 2013] Unstarred Questions 145

(ay the schemes or projects implemented or under implementation by the

Ministry to provide sanitation facilities in Gujarat;

(h) how much funds have been allocated in this regard during the last five

years by Government and would be allocated for next three years to the State;

(c) whether hazardous chemicals contents are found in underground water

which is used for drinking water purpose; and
{d) if so, the action taken by the Central Government in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI BHARATSINH SOLANKI): (a) At present, Government of India
is implementing Nirmal Bharat Abhiyan (NBA) formerly known as Total sanitation
Campaign (TSC) in 607 rural districts of India including 25 districts of Gujarat to

provide sanitation facilities.

(b) Total fund released during the last five years and current year by
Government of India to Gujarat is as under. Since Nirmal Bharat Abhiyvan (NBA) is
demand driven scheme, hence releases in the next 3 years will be as per physical

objectives projected by Gujarat Government based on demand generated.

(Rs. in lakh)

00708 200809 200910 2010-11 2011-12 201213
(Upto Feb, 2013)

8328.33 978.81 303691 469236 4308.28 3949.42

(¢} As reported by the States on the Integrated Management Information
System (IMIS) of the Ministry of Drinking Water & Sanitation, as on 1.4.2012
there are 1,04,160 quality affected habitations in the country with one or more
drinking water sources contaminated with excess arsenic, fluoride, salinity, iron and
nitrate. The State-wise and contaminant-wise details including in Gujarat State are

given in Statement (See below).

(d) Rural water supply is a State subject. This Ministry supplements the
efforts of the States by providing them with technical and financial assistance under
the centrally sponsored National Rural Drinking Water Programme (NRDWP) for
providing safe and adequate drinking water facilities in rural areas of the country.
A budgetary provision of Rs. 10,500 crore has been made for the NRDWP in 2012-
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13. Up to 67 per cent of the NRDWP funds allocated to States can be utilized for
tackling water quality problems in rural areas of the country. Further, 5% of
NRDWP funds are earmarked and allocated to those States facing problems of
chemical contamination in drinking water or with Japanese Encephalitis and Acute
Encephalitis Syndrome affected high priority districts. In addition to this,
Government of India provides 3 per cent NRDWP funds on 100 per cent Central
assistance basis to States for water quality monitoring and surveillance, which infer
alia include taking up works relating to setting up of new or up-gradation of
district/sub-district water quality testing laboratories, providing chemicals and
consumables to laboratories, providing field test kits/refills to Gram Panchayats etc.
Further up to 10 per cent of NRDWP funds allocated to States could be utilized
for sustainability of drinking water sources through artificial recharge of ground
water and other methods, which infer aliz may also dilute the level of

contamination in aquifers.
Statement

No of Quality Affected Habitarions as on 01/04/2012

SL No. State Contamination Wise Number Of Habitations

Total Fluoride Arsenic Iron  Salinity Nitrate
Habs affected affected affected affected affected
Habs Habs Habs Habs Habs

1 2 3 4 5 6 7 8
1 Andhra Pradesh 396 332 0 0 4 0
2 Bihar 14580 2698 1004 10877 0 1
3 Chattisgarh 8815 313 0 8339 163 0
4 Goa 0 0 0 0 0 o
5 Gujarat 274 57 0 0 &4 153
6 Haryana 17 12 0 0 5 0
7 Himachal Pradesh 0 0 0 0 0 0

8 Jammu and Kashmir 30 2 0 22, 6 0]
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1 2 3 4 3 6 7 8

9 Tharkhand 412 41 1 3 0 1
10 Karnataka 3873 2806 19 938 734 1378
11 Kerala 934 106 0 38 186 57
12 Madhya Pradesh 2789 2485 0 1% 148 0
13 Maharashtra 1671 483 0 337 342 309
14 Orissa 12465 308 0 11051 991 2
15 Punjab 33 19 0 1 13 o
16 Rajasthan 26729 7130 5 46 18924 624
17 Tamil Nadu 528 5 0 45 111 7
18 Uttar Pradesh 882 144 9 3 05 1
19 Uttarakhand 17 2 0 13 0 2
20 West Bengal 3448 873 2119 1955 301 0
21 Arunachal Pradesh 115 0 0 115 0 0
2 Assam 15979 g0 1157 14742 0 0
23 Manipur 0 0 0 0 0 0
24 Meghalaya 97 0 0 97 0 0
25 Mizoram 0 0 0 0 0 0
26 Nagaland 130 0 0 130 0 O
27 Sikkim 0 0 0 0 0 o
28 Tripura 5935 0 0 3935 0 0
29 Andaman and 0 0 0 0 0 0

Nicobar Islands
30 Chandigarh 0 0 0 0 0 0
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31 Dadra and 0 0 0 0 0 0
Nagar Haveli

32 Daman and Diu 0 0 0 0 0 0
33 Lakshadweep 0 0 0 0 0 0
L% Puducherry o 0 0 8 1 0

Totar 104160 17986 4314 36144 22058 27358

Supply of potable water

12222, DR. PRABHA THAKUR: Will the Minister of DRINKING WATER AND
SANITATION be pleased to state:

(a) whether clean and pure potable water is a fundamental right of every

citizen;

(by if so, the details of the schemes formulated by Government to provide

clean potable water to common people in every village of the country;

(c) whether, in view of the health of villagers of many areas of Rajasthan
who are compelled to drink contaminated and fluoride mixed water due to depletion
of ground water level in many areas, Government proposes to give special

assistance to the State in the interest of rural inhabitants; and
(dy if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI BHARATSINH SOLANKI): (a) The National Rural Drinking
Water Programme (NRDWP) guidelines mention that water is a public good and
that every person has the right to demand drinking water. The basic requirement
should meet minimum water quality standards and be readily available and

conveniently accessible at all times and in all situations.

(b) Rural drinking water supply is a State subject. The Central Government
under the National Rural Drinking Water Programme provides the States with
technical and financial assistance to supplement their efforts in providing safe and

adequate drinking water in rural areas of the country. A budgetary provision of Rs.

FOriginal notice of the question was received in Hindi.



